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good discussion. Why did you disturb the discussion? ...(Interruptions)... What are you
doing? ...(Interruptions)... You should have a discussion. ...(Interruptions)... You discuss
it. ...(Interruptions)... By not discussing, what are you gaining? ...(Interruptions)... Let us
have discussion, Yechuryji. We were having a good discussion. I was to give a ruling on

the point of order. ...(Interruptions)... You are not allowing me. ...(Inferruptions)...
SHRI SITARAM YECHURY: 1 agree. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let us have the discussion. You can prevail upon

them. ...(Interruptions)...
SHRI SITARAM YECHURY: Yes; but they are not accepting. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: I would have given the ruling. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: The House is adjourned up to 1200 hours.

The House then adjourned at forty-nine minutes past eleven of the clock.

The House reassembled at twelve of the clock,
MR. CHAIRMAN in the Chair
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*1. [The questioner (DR. SANJAY SINH) was absent. |

Controlling flood in Gomati river

1*1. DR. SANJAY SINH: Will the Minister of WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether any measures have been taken to check the damage caused by floods
in Gomati river in Uttar Pradesh during the last five years;

(b) if so, the details thereof and the amount spent thereon during that period;

(c) whether any action plan has been prepared to control flood in Gomati river in
Sultanpur district; and

(d) if so, the details thereof and the action taken/proposed to be taken thercon?

THE MINISTER OF WATER RESOURCES, RIVER DEVELOPMENT AND
GANGA REJUVENATION (SUSHRI UMA BHARATI): (a) to (d) A Statement is laid
on the Table of the House.

Statement

(a) and (b) The Flood Management Schemes are formulated by concerned State
Governments as per their priority and Government of India supports the efforts of the
State Governments by providing technical advice and promotional financial assistance
for projects in critical areas.

T Original notice of the question was received in Hindi.
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In the year, 2013-14, the Government of Uttar Pradesh had formulated following
three projects for managing flood in Gomati river.

SI. No. Name of the Scheme Estimated Cost
 in crore)

1. Revised scheme for construction of Marginal bund 96.74
from Amar Shahid Path to Goamati aquaduct on right
bank of river Gomati in Lucknow district.

2. Revised scheme for construction of Marginal bund 78.86
from Lucknow-Sultanpur road to Amar Shahid Path
on right bank of river Gomati in Lucknow district.

3. Revised scheme for construction of Marginal bund 151.76
from Amar Shahid Path to Gomati Aquaduct on left
bank of river Gomati in Lucknow district.

TotaL 327.36

The above projects had been technically examined by GFCC in July, 2014. As the
State Government had not submitted requisite documents for consideration by Advisory
Committee of the Ministry for techno-economic acceptance, investment clearance and
other approvals required for funding of the projects by Government of India, no funds
were released by the Government of India for these projects.

(c) and (d) The Government of India had set up Ganga Flood Control Commission
(GFCC) in Patna in 1972; which had prepared comprehensive Master Plans suggesting
long term solutions of flood management in Ganga basin including the Gomati sub-basin
of Uttar Pradesh. These Master Plans had already been circulated by GFCC to the Ganga
basin States for implementation.

The important measures, infer alia, suggested in the Gomati sub basin are as
follows:

(1) Construction of marginal embankments in selected reaches to prevent
inundation of the adjoining arcas.

(i) Survey and investigations and formulation of detailed schemes for drainage
improvement.

(iii) Undertaking necessary anti-erosion measures.
(iv) Enactment of Flood Plain Zoning Bill.

The Government of Uttar Pradesh has informed that in order to address the problem
of flood and erosion in Sultanpur district, it has recently formulated a scheme namely,
"Bank protection and anti-erosion works with launching apron and porcupine studs on
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left bank of river Gomati near Pipri Village", at an estimated cost of ¥ 1543.14 lakh for
techno-economic viability assessment by GFCC.

MR. CHAIRMAN: Question No. 1; Dr. Sanjay Sinh. ...(Interruptions)... Hon.
Member absent. 3TY @R 98 S8Y, 96 SSY ...(FFE)... 96 ST ... (AIHH)...
Please don't do that. No banners, please. ...(Inferruptions)... No banners, please.
..(Interruptions)... IE MG FATAT Bl ...(FIA)... Let the answer be given.
...(Interruptions)... 34 2 BT STaTd 1Y ...(IHTH)....

Gt AT wIRe: I AR, § SR 99T Ued UR @] §) .. (STaET). .

MR. CHAIRMAN: Any supplementaries? ...{Interruptions)... & FT T L &2
...(AFY)... Please, hon. Members. ...(Interruptions)... This is your Question Hour.
...(Interruptions)... ... (IgET)...

SHRI ANAND SHARMA: Sir, we had given notices that this House.
...(Interruptions)...

MR. CHAIRMAN: I can't hear you. ...(Inferruptions)...
SHRI ANAND SHARMA: *

sft wurafa: og saeT <A L B LL(JFFEM). .. I 391 184, 3T §9 S8yl
...(TAYT).... T8 FI7aT AR 2 Let the Question Hour proceed. ...(Interruptions)...
This can't go on record. This will not go on record. ...(Interruptions)...

3ft TR S/ THA: PR $% AU & HSaT W BIs [S¥HIT HIAT € Al
ITH ﬁvl(’ substantive motion Tl tI@;THI 9 substantive motion ¥ 33 IR f&xhma ghmI
...(TAET). .. TR, qT TS T2 Felfll ...(aer)... I8 B8 B ... (L), BH
BIVET ¢ 3R B 21 B ....(agm). ..

sf wwrafa: S5 A5y, 95 S50 (9. .

oft R s Fhdt: TR F Ad W s TR HAT € @S9 forg
substantive motion T USI ... (GET). ..

MR. CHAIRMAN: Question Hour is for questions only. ...(Inferruptions)...

3ft TR /T TeHdY: IS 3TATET il issue JHH PIC A 8, BTE PIC A 8, 3ifave!
D! ... (ILT).... SAIT Favad AR e fam SY| S9E Jamar SIS 31K issue Tel
BRI ...(FFE)... TR, §A®1 'S AD! TAE 8 3R IR M &R IR’ B
..(FAL)Y.... TR, SAB] "M U] I’ 8, TART 'S BRI YRGBl FRT ST AT

2 T o™ g1 a1y 3R 3 ared € 5 a9 =) g =nfew) .. (aem). .

it wvafer: @il 95 913U .. (asT). .. MY T 95 ST ... (asT)... <Ry,
these are your questions. E[S) NIELS E[S) STl ...(9ET)... The House is adjourned till
2.00P .M.

*Not recorded.




